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17.02 hn. 

FLOOD SITUAT~ON IN THE COJN-
TRY 

Mr. Speaker: Now the HOllie \'TU 
tak~ up the statement of the hon. 
Minister of Irrigation and Power. Shri 
Yadav. 
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If the hon. Minister tries to reply 
every question as it is asked. probably 
that would be better. 

The Miaister- of Irrigation ami Power 
(Dr. K. L. Rae): I thought. the 1,,;,1. 
Member will ask both the questions 
and I can answer tlhem together. 
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Mr. Speaker: The help that has been 
given by the State Government is 
inadequate. Is the Central Govern-
ment also going to supplement that 
from its own resources? 

Dr. K. L. Rao: I should submit that 
floods are essental for the fertility of 
the soil and for the water require-
ments of the nation. What We are 
trying to see is that excessive llood 
effects or damages must be 3voideu. 
The problem is being tackled. It 
should be remembered that before 
1954 there was no central flood man-
agement. It is since 1954 that this 
subject is being tackled at the Centre 
and a large amount of work has bee;). 
done. The gaugings of the rivers have 
been taken and lots of surveys and 
data has been collected. Now <Ne know 
the size of the problem. We have also 
been spending quite a considerable 
amount of money every year for 
tackling this problem. But at the 
same time it must be noted 
that it is not possible to effect complete 
protecion against the floods as such-
hundred per cent .. protection. It is not 
possible and it is not done anywhere 
in the world. All that we try to do 
is to prevent as much damage as pos-
sible, firstly, to human lives and cattle 
and, secondly, to the flelds. This year, 
I must say, !by and large, we haw not 
had much of damage. I am taking the 
country as a whole. There have been 
some difficult situations as we are ex-
periencing in Delhi itself. In some 
other places like the Eastern U.P. also, 
we had a difficult flood si.tuation as 
also in Assam. It is our earnest desire 
and earnest effort to try to evolve 
some method by which the suffering 
will be reduced to as great an extent 
as possible. But it is impossible to 
state categorically that the floods will 
be completely eliminated. It is not 
possible. I may give a simple illus-
tration of Shahdara. The trouble in 
Shahdara is not at all due to any flood 

of any river or canal. What happened 
was that there was an intensive rain-
fail which was of the order of 12! 
inches in One day, thait is to say, half 
the rainfall at -Delhi for the whole 
yea-r. Wh"eIl ·that intensive rainfall 
came, it was mpossible to protect any 
kind of locality especially a low pocket 
like Shahdara. ~bably some han. 
Members will put more questions and 
then I will giVie more information on 
the subject. What I want to say is, 
while it is the int"eIltion of the Gov-
ernment to provide as much protec-
tion from the floods as possibl~nd 
that is what we are doin-g-at the 
same Ume there are also some limita-
tions to ·these flood control techniques. 

Then, as regards the assistance, I 
a~e with the han. Member that the 
assistance is not as much as it should 
be. But as far as it is possible, when-
ever the States require any assistance, 
the Centre is trying to give more and 
more assistance and also to give as 
much money IllS possible within the 
framework of our finances. In any par-
ticular case, if any hardship is brought 
to the notice of rthe C"eI1tral Govern-
ment, every assistance will be given. 
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Mr. Spellker: Rajasthan has sent a 
project for floOd control since a long 
time .... 

Dr. K. L. Rao: I thought you were 
allowing him to put another question. 

Mr. Speaker: He is putting only 
one question. 
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Dr. K. L. Rao: Good. This is about 
the Ghaggar river. I have explained 
at length in the statement about 
Ghaggar. I had personally inspected 
that area both on the 13th and Uth. 
It is one of our very difficult problems 
because Ghaggar is a river which has 
no outlet. Ghaggar takes off near 
Solan in Punjab and then it runs 
across Punjab and goes over to Rajas-
than and gets dried up or gets just 
spread over in .the sand dunes of 
Rajasthan semewhere about Suratgarh. 
Now, in the olden days, it was all 
right. In fact, the water coming 
frem this Ghaggar river was such a 
small quantity ,that a railway line had 
been constructed, at the beginning of 
this century, in the bed of the river 
itself without any trouble. But now, 
in the recent times, because more 
canal systems have been developed, 
,there is a larger amount of water in 
the river. Naturally, the problem 
has arisen. Ghaggar people arc re-
senting, people of Rajasthan are re-
senting, that so much amount of 
water must not be I·et down. There-
fore, the Rajasthan Government had 
submitted a scheme. That scheme by 
itself would not have been of much 
help. And I am very happy to sub-
m;t-I have submit.ted it in my state-
ment-that a very good solution has 
been found for this and that is if we 
can construct a canal a link canal, 
from Ottu Weir in Punjab and take 
the water into Rajasthan canal, then 
not only a complete solution for this 
problem would have been found, but 
also we would be using the Ghaggar 
water, which is at the moment creat-
ing havoc, for our irrigation purpo-
ses-it will be a great benefit to the 
country. This new scheme is being 
investigated and I hope that it will be 
possible for us to make a start on this 
as also on a modified portion of the 
scheme that has been submitted by 
the Rajasthan Government. 

Shri Karni Singhji (Bikaner): My 
que!ltion also relates to the Ghaggar 
floods. On the 10th March, 1961, I 
had tabled a calling-attention-notice, 
that is, almost two and a half years 
ago, and the Minister had replied that 

there were two schemes before Gov-
ernment, a short-term scheme and a 
long-term scheme. 

~e statement made by the hon. 
MinIster has been very exhaustive 
and we seem to be quite satisfied. Th~ 
only question that I wish to ask of the 
hon. Minister is this. What steps do 
Government propose to take to pre-
vent the floods coming again during 
the coming winter months? Our ex-
perience during the last four years has 
been that the floods come almost twice 
a year and destroy both the ralli and 
the kharif crops. We expect these 
heavy floods again in Incemoer-
January-February. Would the hon. 
Minister tell us what steps he pro-
poses to take? 

Dr. K. L. Rao: What the hon. Mem-
ber said was quite correct. I must 
also pay my very sincere tribute to 
the hon. Member for his great interest 
on this subject, and he has often talked 
to me about this. 

It is not p06Silble ,to execut.;, the 
schemes in one year. The cost of the 
two schemes that we are going to 
take up in order to overcome this 
difficulty of the Ghaggar is still to be 
estimated, but I think that it will come 
to somewhere in the neighbourhood of 
Rs. 6 ,to Rs. 8 crores. There will be 
some difficulty in convinc·ing the Plan_ 
:ling Commission and the Finance Min-
istry to give us finance immediately. 
But still, I think, that in view of the 
fact that the Ghaggar con·trol is very 
important for the development of the 
Rajasthan canal system, provided we 
get the funds, we may be abl.e to do 
some effective work within two years. 
I am afraid that -next year, we have 
got to tide over as at present. 

Mr. Speaker: Shri Bagri. The hon. 
Member is not here. Then, Shri Pra-
kash Vir Shastri. He is also not here. 

Shri Lahri Singh (Rohtakl: I r.ave 
read the st .. tement laid on the Table 
by the hOn. Minister. Firstly, it has 
been mentioned that the flooding in 
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[Shri Lahri S:nghl 
the Punjab, and particularly, in the 
Rohtak district where abmlt fifty vil-
lages are now inundated with water 
has been caused 'because the diversion 
drain which was meant to divert water 
from drain No.8 was not completed. 
Secondly, it has been mentioned that 
the other drain taking water from the 
Najafgarh lake to the Jamulla river 
has alSO not been completed O!" desilt-
ed or it was not in order. These are 
the two causes which have been men-
tioned. Is the hon. Minister in a 
position to assure the House that in 
order to avoid future flooding, the 
construction of the diversion drain will 
be completed by next year, and also 
whether the drain taking w--ter from 
the Najafgarh lake would be complet-
ed by next time? The hon. Minister 
may give .the assurance also, but before 
he answers, I would also like to know 
whether he has consulted the Punjab 
Government in this respect or not. 

Dr. K. L. Rao: What the hon. Mem-
ber said was of very great importance, 
because the one drain that i~ ,;iving 
trouble both to Punjab and to Delhi 
is this drain No.8, and definitely, the 
earlier we control this, the better it 
will be for both the areas, and we 
can then divert our attention to more 
difficult problems elsewhere. 

The hon. Member is quite correct 
when he says that both these works 
must be completed, that is, diversion 
drain for drain No. 8 al1d also the 
Najafgarh drain must be completed as 
early as possible. My hon. friend 
wants an assurance in this rE'spect. If 
the hon. Member can get the necessary 
finance sanotioned, I can assure this 
House that we shall do both lliese 
things in onc year. It is a question of 
the limitation of finance. I s"bal! make 
enquiries from the Punjab Government 
whether they can do this drain No. 8 
diversion this year, but probably they 
may also have difficulties of finance. 
But I am pretty certain that t.'1.ese will 
be completed in two years. I do 110t 
knaw how far we shall be able to do 
these within one year; of course, the 

difficulty is not from the physical point 
of view; from the physical point of 
view, we ca·n do both these works in 
one year, but it is only a question of 
finding the finances from our resources. 
At any Nte, every effort will be made 
to see tha.t both the works are com-
pleted as early as possible. 

Mr. Speaker: Shri Kapur Singh. 

Shri Lahri SiDch: I want to put the 
second question. 

Mr. Speaker: He had already joined 
the two. 

Shri Lahri SiDch: There is another 
very important question-a very short 
question. 

The maintenance of the Najafgarh 
lake and the drain taking water from 
the lake to the river is done by the 
Delhi administration. May I ask whe-
ther the management or maintenance 
of this drain and this lake can be en-
trusted to the Punjab Government. 
because they are the real persons con-
cerned in this, but the Punjab Admi-
nistration is not now interested in it? 

Dr. K. L. Rao: Once you have the 
Najafgarh drain carrying 3,000 cusecs 
discharge. then nobody will want the 
management of it because it will be a 
very effectiVe drain; the problem will 
cease to exist. But as the han. Mem-
ber said, We shal! try to find out and 
see at that stage whether the manage-
ment of this can be entrusted to the 
Punjab Government. I .... ill explore 
that possibility. 

Shri Kapur Singh (Ludhiana): Since 
devastating floods have become almost 
regular annuals in the Punjab State, 
what excuse have they ':ot fOr hold-
ing up SO far the completion of nume-
rous drainage channels, and whether 
the Government of India propose to 
issue any direction in this behalf to the 
State Government under article 353 in 
view of the emergency prevailing? 

Dr. K. L. Rao: I think the Punjab 
Government is doing very good work. 
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far better work than tha t done in 
many other States. I had been there. 

Shri Kapur Singh: The excavation 
of drain in my village has not been 
completed for the last 8 ~·ear~. It is 
village Khajabaju. Let him make a 
note of it. 

Dr. K. L. Rao: I am Eaying in a 
general way--l do not know of the 
particular place referred to by the 
hon. Member-I have seen thaj the 
Punjab Government is doing very 
good work. I had been there recently. 

Mr. Speaker: Whatever good work 
might have been done elsewhere, whe-
ther that particular village h~d been 
attended to, is the question. 

Dr. K. L. Rao: I ,..i;h th" hon. 
Member had given me an indication of 
what he wanted to ask earli"r; I would 
have studied it further. I was refer-
ring in a general way to the 'lood work 
they are doing. For example, in con-
nection with the Ghaggar. they are 
putting in diversion canals .lOd taking 
the water both into the Yamuna and 
the Sutlej. 

Mr. Speaker: Th~ other thing will 
,,'so be looked into. 

Shri Kapur Singh: Under article 
353, do Government propose to issue 
dire:tions in view of the emcrgency 
prevailing? 

Dr. K. L. Bao: As I said, the work 
the State is . doing is so good that there 
is no necessity to issue any directions 
in that manner. They are not saying 
that they do not want to do any work. 

Shrl KaPUr Singh: What about 
Khajabaju? 

Shri Buta Singh (Moga): The state-
ment laid on the Table relates only to 
t!oe period from the third week of 
August to the 10th of September. 
Everybody knows that the "-eavy rains 
of the 15th September have claimed 
5 lives here in Delhi, 21 in ·.he Punjab, 
and about 98 villages have been badly 

Country 
atrell~d in the Sonepat sub-division 
aione. Is the Minister in a position to 
give us some information "bout the 
damage caused by the :atest heavy 
rains, of the 15th? 

Dr. K. L. Bao: I am afraid it will 
not be possible to get that information 
as yet, because the condition of flood-
ing is still there. 1 SUppOse the hon·. 
Members is referrin~ t:> the Rohtak 
district. If that be t!:.d case, the posi-
tion is like this, the Jahazgarh Jheel is 
full of water and as long as it is so, it 
will not be possible to drain away the 
rural areas of Rohtak district. From 
the Jahazgarh Jheel, water can be 
let into the N aj afgarh .Theel, but the 
Najafgarh cirain must be at a low"r 
level than the Najafgarh .Theel. Un-
fortunately, due to the condition of 
heavy local rainfall-we are watching 
it every hour-and the restricted 
wat~rway available in the Najafgarh 
drain-the water level in the Najaf-
garh drain is Ii ft. higher than that at 
the Najafgarh Jheel,-we are not able 
to open the regulator and allow the 
v:ater to go away, because if we 
opened the regulator, the NateI' would 
go further into Punjab territory. We 
are watching it very carefully. We 
are trying to remove all the ab.truc-
tions in the Nagafgarh drain, and if 
we are successful, and ther" be itO 
hTt~er rnins, it may be possible to do 
somothing in the next three or four 
days. 

Dr. L. M. Singhvl (Jodhpur): Be-
fore I put some questions, I .hould 
cerl ainly like to congratu late the 
Hinister on the very competent and 
comprehensive statement before us, 
\':hich has obviated the need for any 
d~tailed discussion. At the same time, 
I should like to say that per!'!aps 1he 
Minister has also fallen into a bureau-
c"atic trap in not admitting very 
",enly th" record of ineptitud~, delays, 
lack of advance planning and co-ordi-
nation in the matter. 

Mr. Speaker: He may put his ques-
tion and take him out of the trap of 
bureaucracy now. 
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Dr. L. M. Singhvi: wil! try my 
best, and I hope 1 will sue ~eed. I 
would like to know whenever the Min-
ter, after a rev\(~\v of this pl'ob1em, bas 
come to the conelusion th~t. as a mat-
ter of fact, flood control schemes 
have, in the past, bt'en greatly delay-
ed, and if that is ~o, what is being 
done, particularly to expf,dite and 
accelerate these schemes aud to secure 
better planning and better co-ordina-
tion. This is my general question. I 
will ask my specific question after he 
has answered this. r am reserving my 
right to put a specific question which 
may arise out of his answer. 

Mr. Speaker: Should his general 
question cover all the schemes in the 
whole of India? Members are ask-
ing questions about their particular 
areas and specific schemes. He may 
also put such a specific 'luestion. 

Dr. L. M. Singhvi: If I want to ask 
a question on his reply he would now 
make, I should be permitted. 

Mr. Speaker: It is not a regular 
discussion. Since We have little time, 
I am requesting him to put a specific 
question. 

Dr. L. M. Singhvi: If that is your 
pleasure, my second question would 
be in respect of Gaggar floods. 
would like to know whether during his 
trip to these areas the Minister found 
that there was lack of advance plan-
ning and anticipation of Lhese flood~. 

and that it was due to this that large 
areas were brought under water in the 
State farm which cannot now be cul-
tivated during this year according to 
the admission contained in the state-
ment. If that is so, I would like to 
know whether he has decided on any 
priorities among the varions measures 
he sayS maybe necessary to be taken 
up in order to relieve the flood situa-
tion from time to time, and whether 
any time-table has been fixed. 

Dr. K. L. Rao: About the first 
question, I do not know what exact 
point the hon. Member was making. 
If .... y specific advice is gh'en, I shall 

be very happy to take it up and do 
something in regard to that matter. 

In regard to Gagga!', t;1ere are two 
works that have to be done. One is 
diversion into the sand dunes west Cof 
Suratgarh, and the second is C'lnstruc-
tion of a link canal from Ottu to Rajas-
than Canal. Anyone of these, when 
completed, will give great relief, and 
I hope we will make a start in that 
direction soon and it will be possible 
to show same effective results in the 
course of two years. 

With regard to Lhe Suratg:trh farm, 
do not know how it was selected. 

It is indeed a very rich area and ,'ery 
suitable from all directions, except 
for the fact that this water trouble 
is there. Probably at the time of 
selection water there was not SO much. 
I do not know the exact hasis on 
which it was selected, but after two 
years it will be free of water. 

Dr. L. M. Singhvl: He asked for 
specific instances and therefore has 
not answered the first question. They 
are contained in the statement itself. 
I would like to draw his attention to 
the fact that it appears that the 
Najafgarh drain has not been com-
pleted in time, that it appears that e1e 
flood control of the Yamuna has not 
been attempted expeditiously en()ugh, 
that it appears from his own state-
ment that flood control measures were 
not taken before it was decided to 
locate the largest State Iarm in the 
country at Suratgarh. If this i; so, 
what is the cause, and what action has 
been taken to avo;d this? 

Mr. Speaker: About Najafgarh, al-
ready much water has flowed under it. 
Other things he might answer. 

Dr. L. M. Singhvi: A little too 
much! 

Dr. K. L. Rao: I stil] do not follow 
the hon. Member's arguments. About 
the Najafgarh drain, as I said, it is a 
very sad thing it was not done. It 
was sanctioned somewhere in 1960, and 
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it it had been completed, we would 
not have to spend time now ill dis-
cussing about the problem. I do not 
know why it has been delayed, prob-
ably for want of funds. Most of these 
things are held up for want of funds. 

Dr. L. M Slnghvi: Let him give a 
specific answer. 

Dr. K. L. Rao: Maybe it was due 
to want of funds. At any rate here-
after it will be my earnest endeavour 
to see that some of the most impor-
tant projects are taken up. It is not 
possible to find money all at once for 
every work. We should try to see 
that the most important works like the 
Najafgarh drain are done; it is Vl;ry 
important: though it is small, it is to 
carry only 3000 cusecs, a .. ery SMall 
quantity, but it is capable of doing a 
lot of mischief. It will be~ur e-arnest 
endeavour to see that some of these 
bottlenecks are removed. 

Mr. Speaker: Shri Lakshmi Narayan 
Bhanja Deo--absent. Shri S. Pati!o 
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Shri Deorao S. PaW: My question 
is whether the Maharashtra Govern-
ment requested the Central Govern-
ment for assistance to protect Arni, 
Digras and Pusad and other villages 
from floods in Penganga and Aruna-
vati rivers and if so whether any 
amount has been sanctioned? 

Mr. Speaker: Samething about 
Maharashtra, 

Dr. K. L. Bao: 1 have not received 
any of the scheme mentioned by the 
hon. Member. I tried to find out about 
floods in Maharashtra and I contacted 
that Government and I received this 
information yesterday that there was 

,no serious or emergent situation in 
that State. 

Mr. Speaker: Shri Yogendra Jha; 
this is a departure this; this should not 
be taken as a precedent. 
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Dr K. L. lI.a.o: It is true that some 
Members have expressed concern 
about this; it was known that the river 
was attacking at that place. Unfor-
tunately, We could not ~et land for 
constructing the alignment which was 
originally decided upon and it is only 
now that the Nepalese Governmc'lt is 
considering to give land for the cons-
truction of this embankment. I must 
say that at Dhalwa we have lost some 
embankment but it has not t"esult.ed in 
any damage this year. 

~ ~m: ~ ~ ~ 
.m:~ ~~'«m'f ~ ~ 
~ cit m~~ m'f 
~ ~ 

"" .. : i!Nt;;r.r ~ If'fU ~ ~ 
~ cit ~ q;: 'fI"ft "IfU ~ 'ff ~ 
~f'l'l:~>il ~~~ 
~i\'~~~~I~ 
if.t ~ ~ 'ff f~ W mwf if; mr 
om m+r~ ~ ~i\' mwf;tT 
~~~l!<IT'fff~~~ 
if;mif~mif; fuil~rf~ 
;tTqft I ~~~~f~ W 
mwf ~ fufrq; ~ t.u ~ 
t, ~~ ~~m:rr~;it 
'F'I'W~~~W ~if;mr 

~~ 'tilt ~ ~ f~ ~ if; ~ ~ 
~ <AT Ri\' ~ ;it 1m' ~ ~ 

Dr. K. L. Rao: I am afraid Uttar 
Pradesh Government has not sent us 
any scheme for flood control in the 
area that the han. Member has men-
tioned. As regards the Narmada 
floods, when we take up the construc-
tion of Poonasa dam which I hope 
will start this year, it wiII be able to 
completely control the floods On the 
Narmada. 

8hri Bade (Khargone): My question 
is whether there is any im,nediate re-
lief by giving maintenance allowance 
to the sufferers. That has 1I0t been 
answered. 

~~: ~iffi1~ 
~ ~~. 'fliff.f; ~ ~ ~ 
qm ~ I 

Shri 8. M. Banerjee (Kanpur): In 
some of the districts of Uttar Pradesh, 
both eastern and western, floods have 
become a sort of chronic disease. They 
have a master plan to control floods 
but they could not implement it. 
Therefore, may I know whether the 
Central Government has given some 
financial aid to Uttar Pradesh for im-
plementing the master plan there? 

Dr. K. L. Rao: About Uttar Pra-
desh, the flood problem in the eastern 
districts is a very difficult one. Though 
some sort of a plan has been drawn 
up, I would not call it a complete solu-
tion of the problem. I am still not 
satisfied with the plan that we have 
drawn up so far in regard to the flood 
problem in the eastern parts of Uttar 
Pradesh. Of course, one way of solv-
ing the flOOd problem in that area is 
by constructing a dam, but unfortu-
nately, the dam site is in Nepal. It 
takes a long time for negotiations and 
for our being able to do anything In 
that ~. 



Flood BHADRA 27, 1885 (SAKA) Situation in the 

The other one, the Nepal bund, is 
also in Nepal. If we construct the 
bund, quite a large amount of flood 
damage can be prevented in eastern 
Uttar Pradesh. But it is in Nepal. 
The other day I had the privilege of 
talking to His Majesty the King of 
Nepal. He said that he is visiting the 
Poona Research Station on the 7th 
October to see the models, and I am 
sure if he can get convinced he will 
give the approval for the land acqui-
sition for the N epa! bund. If that is 
done, quite a large amount of damage 
to eastern Uttar Pradesh would be 
avoided. Nevertheless, I would ,till 
say that the problem of flood control 
in Uttar Pradesh still baffles our 
attempts to find a solution so far. 

.n ~ t'lT<'f ron (m) 
~ ~ 'I>'T ~ if; <m:VT 'Ii<it if; 
~ qy;fi m ~~ ~ ~ <m 

Country 

~ mvr vr.ft iR'IT ~ ~ I ~ 
if;'mUT ~~.qqy;fi1R~~1 
om ~'lft 'lit{ ~~1I>'T 
m.: ~ fif;Irr iflI'T ~ ? 

Dr. K. L. Rao: As far as Chambal is 
concerned, there is no more flood on 
the Chambal becaUSe we have cons-
tructed the dam which will completely 
control the water. But, nevertheless, 
if the hon. Member has got any speci-
fic problem in any particular locality, 
I will be glad if he sends me a note 
about the problem. and I will try to 
get assistance for that. 

17.34 hrs . 

The Lok Sabha then adjourned till 
Eleven Of the Clock on Thursdall, the 
September 19, 1963/Bhadra 28, 1885 
(Saka). 




